
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
CENTRAL ZONE, BHOPAL 

 

Original Application No. 138/2024 
 

IN THE MATTER OF: 

Petitioner  Prajesh Bisen & Ors.  

Versus 

Respondents  Chief Municipal Officer, Balaghat &  

Ors. 

I N D E X 

S. No. Particulars Annexure Page No. 
1.  Action Taken Report on behalf of 

Madhya Pradesh Pollution 
Control Board in compliance of 
Order dated 25.05.2025 

 02-04 

2.  Copies of letter dated 14.07.2025 
along with order dated 
03.07.2025 of Member 
Secretary, MPPCB, and 
proceedings of the committee 
constituted for the imposition of 
environmental compensation 

R-1 05- 

 

Place: Bhopal         
Date: 28.07.2025 

 
FILED BY  

PARUL BHADORIA  
Advocate for MPPCB 

 Ph. No.: (+91)-80859-77111;  
Email: parul.bhadoria04@gmail.com  
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  
CENTRAL ZONE, BHOPAL 

 

Original Application No. 138/2024 
 

IN THE MATTER OF: 

Petitioner  Prajesh Bisen & Ors.  

Versus 

Respondents  Chief Municipal Officer, Balaghat &  

Ors. 

 
ACTION TAKEN REPORT ON BEHALF OF MADHYA PRADESH 
POLLUTION CONTROL BOARD IN COMPLIANCE OF ORDER 

DATED 25.05.2025 
 
IT IS MOST RESPECTFULLY SUBMITTED HEREINUNDER : 

1. That this Hon’ble Tribunal vide Order dated 25.05.2025 

directed Madhya Pradesh Pollution Control Board 

(hereinafter referred as “MPPCB”) to impose 

Environmental Compensation (hereinafter referred as 

“EC”) on Municipal Corporation, Balaghat for disposal of 

Solid Waste in violation of Solid Waste Management 

Rules, 2016. That for the convenience of this Hon’ble 

Tribunal, relevant extract from Order dated 25.05.2025 

is reproduced hereinbelow : 
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“3. In view of the above facts the Municipal 

Corporation, Balaghat is directed ensure the 

compliance of the Solid Waste Management 

Rules, 2016 and ensure the disposal of solid 

waald in accordance with the rules and in-case 

of any violation State PC has directed to take 

necessary action in addition to calculation of 

environmental compensation and its 

realization.” 

 

2. That in compliance of the aforementioned directions of 

this Hon’ble Tribunal, MPPCB Regional Office, Jabalpur 

vide letter dated 14.07.2025 imposed, EC to the tune of 

INR 17,67,00,000/- (rupees seventeen crore, sixty-seven 

lakhs only) on Municipal Corporation, Balaghat for 

violation of Solid Waste Management Rules, 2016 from 

01.07.2020 to 31.03.2025. That the copies of letter dated 

14.07.2025 along with order dated 03.07.2025 of 

Member Secretary, MPPCB, and proceedings of the 

committee constituted for the imposition of 

environmental compensation are marked and annexed 

herewith as Annexure R-1. 
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3. Hence, the present Action Taken Report is being 

submitted for the kind perusal of this Hon’ble Tribunal. 

This Hon’ble Tribunal may, therefore, take the present 

Action Taken Report on record and pass any appropriate 

order(s) that it may deem fit, which will be complied with 

by MPPCB. 

 Place: Bhopal         
Date: 28.07.2025 

 
FILED BY  

PARUL BHADORIA  
Advocate for MPPCB 

 Ph. No.: (+91)-80859-77111;  
Email: parul.bhadoria04@gmail.com 
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H0G/28./ t61/ gfal/2025 

Tl4 40 5,E 455/456, faiy, UTd TY-482002 

Phone & Fex-0761-4042780 E-Mail romppcbjbp@rediffmail.com 

yftfaf 

Priq , 

f) 3fef 1974 ast gRI 24 Va qafqru iReUT) Tffr4 1986 

sogs405/./èE1/sAet/ 2025 

a|G H|Cr A4Tçi [ y Hi# 2076 fi 03/07/ 2025. 

-00-

(hntoht) 

(*olo-t) 
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BH0CH2 
ufr, 

1. 

2. 

3. 

4. 

5. 

qataz uftaz, 5 , I ctt, tui-4 62016 
Tel.No.-07552464428r 2466191 e-mail: it mppcb@rediffmail.com, Web.site www.mppcb.nic.in 
Gfafer /ufaat/20 2 5, 

fcai 31.03.2025 �S 3att dg 

LiFE 

25/04/2025 bt yt 3TC9TI 

Lifestyle for 
Environment 

aturct, fais 
03 JUL Z025 

3àtot 1974 rI 24 U¢ qefqUT iAU) 3fefaH 1986 IqATat 

2. ATdGa I zfa 3fà5ZUT ybZU zfog) BH0C5 3s 138/2024 (uoI 

3. &1aT ltT GgcyR I yA þjc5 197 fco0 08.05.2 025 

faeiaur) 3fafaa, 1974 MA arg (uqgUT frarzT TT fiU) 3fafaH, 

zenfua ai ao U eais 01.07.2020 fGlcs 31.03.2025 Teb 

3T.U Aic5 593/2017 yRd 31GT tèaics 28.08.2019 Ld yo pHiC5 
673/20 18 yRA 3GT feac6 06.12.2019 31dHR Jg t fs 

1 
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S. 

No. 
A 

6. 

Uurban Local Body Nagar Palika Parishad Balaghat 
Total Environmental Compensation on ULB (EC Calculation period from July 2020 to March 2025) 

B 

C 

Tel.No.-o7552464428r 2406191 e-mail: it mppcb@rediffnail.com, Web.site www.mppcb.nic. in 
qafaz uffaz, -5 taz, s Ècli, uc-462016 

Non Compliance of MSW Rules 2016 - Rule (22) 
from serial No. 1-10 (Compensation as per part A of Annex. I as 
per ULB population) 

() 

01/07/2020 and 31/03/2025 

(ii) 

(i) 

Description 

(ii) 

(i 

(i1) 

Remediation of entire Legacy Waste dump site(s) from 
ULB not been completed till 31/03/2025 (Compensation 
as per part B of Annex. I as per ULB population for 6 

months) 
OR 

Remediation of entire Legacy Waste dump site(s) from 
ULB completed between 01/07/2020 to 31/03/2025 
(Compensation as per part B of Annex. I as per ULB 
population to be calculuted for the period of non 
compliance in months) 
In-situ-bio-remediation - of the drains where in situ-bio 
remediation have not been started by 31/03/2025 
(Compensation as per part C of Annex. I @ Rs. 5 
lakh/drain/month for 6 months) 

AND 

In-situ-bio-remediation - of the drains where in situ-bio 
remediation have been started between 01.07.20 to 

31.03.2025 (Compensation as per part C of Annex. I @ 

Rs. 5 lakh/drain/month to be calculated for the period of 

non compliance in months for each drain) 

Non constructed/non operationalized STPs by 31/03/2025 

(Compensation as per part D of Annex. I @ Rs. 10 
Lakhs/STP/Month for 6 months) 

AND 
Operationalization of STPs between 01/07/2020 to 

31/03/2025 (Compensation as per part D of Annex. I @ 

Rs. 10 Lakhs/STP/Month to he calculated for the period 

of noncompliance in months for each STP) 

GRAND TOTAL COMPENSATION: 

57 

Amount in Lakh 

(i) N.A 

(ii) N.A 

(i) 00 

(ii) 00 

TOTAL: 

(i) 00 

(ii) 1710 

LiFE 

TOTAL: 

Lifestyle for 
Environment 

1767 

2 
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8. a 

1 

2 

3. 

34 3Tyot faciATT fDT GldI fs fi5 01.07.2020 folc5 31.03.2025 �b T 

qafqz yftaz, 5 , 3I octc, utG462016 
Tel.No.-o7552464428r 2466191 e-1mail: it mppcb@rediffnail.comn, Web sehpebrc.In 

Account Name 

Bank & Branch 
Account Number 

Beneficiary Name 
IFSC Code 

I192 
Tobl2s 

Punjab National Bank 

6310001200000043 

�Member Secretary, MPPCB Environment Protection Fund NGT" 

Member Secretary 
PUNBO631000 

tyle for 
hvironment 

3 
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FH TO 5,-1c i.455 /456, fauR, Y-482002 

Phone & Fex-0761-4042780 E-Mail romppcbjbp@rediffmail.com 

BH0G/ //sftal/2025 
M.P, Pohutios itrul Boart 

BHOFAL M.P. 

EINO.:..A 

nate : 

NGT/a 

fayy- H4 V att sfeyUT st.y6HjE 138/2024 (fGS) d 38/2025 feiG 

38/2025 (u fatog Ty TIR fecst AflcarÑ arcIEIC) fi 25/04/2025 FT 

1- Learned counsel for the Municipal Council, Balaghat Mr. Rohit Sharma has 

sought a short time to file the replylaction taken report. The same may be filed 

within four weeks. 

2- Learned counsel for the applicant has highlighted the issue of non- compliance of 

Solid Waste Management Rules, 2016 and disposal of Municipal Solid Waste by 

way of open burning causes health problems to the citizens and air pollution. 

3- In view of the above facts the Municipal Corporation, Balaghat is directed to 

ensure the compliance of the Solid Waste Management Rules, 2016 and ensure the 

disposal of solid waste in accordance with the rules and in-case of any violation 

State PCB has directed to take necessary action in addition to calculation of 

environmental compensation and its realisation. 

s2losf2025 
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S. 
No. 

2 

3 

4 

6 

7 

9 

Inspection Report By Regional Office Jabalpur 
(July 2020 to March 2025) 

Name of ULB 

Part A - Compliance status of MSW Rules 2016 - Rule (22) from Serial No. 1-10 

Description 

Population 

Name, Designation & Address of 
Incharge of ULB 

Name, Designation & Address of 

Incharge of Facility 
Name & Designation of ULB 

officer present during inspection 

. Nagar Palika Parishad Balaghat 

- 84261 

10. 

- Shri B.D, Katrolia, CMO 

Nagar Palika Parishad Balaghat 

Shri B.D, Katrolia, CMO 

Nagar Palika Parishad Balaghat 

- Shri Surya Prakash, Health Department 

Identification of suitable sites for setting up.solid waste 

processing facilities 
Identification of suitable sites for setting up common regional 

sanitary landfill facilities for suitable clusters of local authorities 

under 0.5 million population and for setting up common regional 

sanitary landfill facilities or stand alone sanitary landfill facilities 

by all local authorities having a population of 0.5 million more. 

Procurenment of suitable sites for setting up solid waste 

processing facility and sanitary landfill facilities. 

Yes 

Enforcing waste generations to practice segregation of bio Yes 

degradable, recyclable, combustible, sanitary waste domestic 

hazardous and inert solid wastes at source, 

Setting up solid waste processing facilities by all local bodies 

having 100000 or more population 

Compliance 
Status 

Yes 

Ensure door to door collection.of segregated waste and its Yes 

transportation in covered vehicles to processing or disposal 

facilities. 

Ensure separate storage, collection and transportation of j Yes 

construction and demolition wastes 

Setting up solid waste processing facilities by local bodies and 

census towns below 100000 population. 

Setting up common or stand alone sanitary landfills by or for all 

local bodies having 0.5 million or more population for the 

disposal of only such residual wastes from the processing 

facilities as well as untreatable inert wastes as permitted under 

the Rules 

Setting up common of regional sanitary landfills by all local 

bodies and census towns under 0.5 million population for the 

disposal of permitted waste under the rules 

No 

No 

No 

No 

No 

No 

No 
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Part B - Remediation of legacy waste 

() Number of Dump sites containing legacy waste existing 

in ULB as on 31/03/2025 

() Location of each Dumpsite 
1- Rengatola Dump site (Operational) 

(i) Quantity of legacy waste deposited in each dump site 

(MT) 
(iv) Status of remediation completed in each dump sites 

between l-7-20 and31-03-25 (Provide completion Date 

for each site) 

No. 

() 

Part C- In-situ-phytorem ediation / bio-remediation of drains 

S. Description 

(ii) In-situ-bio-remediation system required on drains 

(Please provide Nos.) 
(ii) Drains where in-situ-bioremediation have been 

started till 31.03.2025 (Please provide Nos.) 

(iv) Remaining Drains where in-situ-bioremediation had 

not been started till 31.03.2025 (Please provide 

Nos.) (ii minus ii) 

(v) 

(v) 

Number of Drains meeting water bodies 
(Name of drains/Nallah if any) 

S. 

Part D-Status ofSTPs 

No. 

) 

(i) 

Drains on which in-situ-bioremediation started 

between 01/07/2020 and 31/03/2025 (Provide 

commencement Date for each drain) 

Drains where in-situ-bioremediation have not been 

started by 31/03/2025 (Please provide Nos.) 

(iv) 

Description 

Number of STPs required in the ULB 
Cant. Board 

Number of STPs operationalized till 
31.03.2025 

(iii) Remaining STPs for construction/ 
operationalization as on 31,03.2025 (i minus 

ii) 

01 

No of STPs which are operationalized 
between 01.07.20 to 31.03.25 (Provide 

commencement Date for ench STP & its 

capacity) 

Latitude & Longitude 
21.7985, 80.1561 

Nil 

Not Started 

Information to be provided 
by Regional Officer 

03 

1-Budhi Nala Meeting to 
Wainganga River 
2-Local Nala meeting to Budhi 

Talab (Mehra) 
3-Local Nala meeting to 

Wainganga river 
03 

03 

00 

03 

00 

00 

ínformation to be provided by 
Regional Officer (Provide numbers 
and capacities in MLD of each one) 

00 

03 

00 
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(v) 

S. 

Urban Local Body Nagar Palika Parishad Balaghat 

Total Environmental Compensation on ULB (To be calculated from July 2020 to March 2025) 

No. 
A 

Number of STPs remaining which are yet to 

be constructed/operational I sed in ULB 

after 31.03.2025 (iii minus iv) 

B 

Non Compliance of MSW Rules 2016 - Rule (22) 

from serial No. 1-10 (Compensation as per part A of Anncx. Í as 

per ULB population) 
01/07/2020 and 31/03/2025 

(0) 

(i) 

(i) 

Description 

(i) 

(() 

(i) 

In-situ-bio-remediation - of the drains where in situ 

bio-remediation have not been started by 31/03/2025 

(Compensation as per part C of Annex. I @ Rs. 5 

lakh/drain/month for 6 months) 

Remediation of entire Legacy Waste dump site(s) from (i) N.A 

ULB not been completed till 31/03/2025 

(Compensation as per part B of Annex. I as per 

ULB population for 6 months) 
OR 

Remediation of entire Legacy Waste dump site(s)from 

ULB completed between 01/07/2020 to 31/03/2025 

(Compensation as per part B of Annex. I as per 

ULB population to be calculated for the period of 

non compliance in months) 

AND 

In-situ-bio-remediation - of the drains where in situ 

bio-remediation have been started between 01.07.20 to 

31.03.2025 (Compensation as per part C of Annex. I 

@ Rs. 5 lakh/drain/month to be calculated for the 

period ofnon compliance in nonths for each drain) 

Non constructed/non operationalized STPs by 

31/03/2025 (Compensation as per part D of Annes. I 

@ Rs. 10 Lakhs/STP/Month for 6 months) 

AND 

Operationalization of STPs between 01/07/2020 to 

31/03/2025 (Compensation as per part D of Annex. 

I @ Rs. 10 Lakhs/STP/Month to be caleulated for 

the period of noncompliance in nontlhs for each STP) 

GRAND TOTAL COMPENSATION: 

00 

Date of Inspection: - 03/04QOQs 

Amount in Lakh 

I hereby approve the above said facts of the inspection report. 

(ii) N.A 

(i) 

(ii) 

() 

(ii) 

57 

TOTAL: 

00 

1767 

00 

00 

1710 

TOTAL: 

Name & Signature of Inspecting Officer; - Sanjay Vorma, Assistant Engineer 

Regidnal Officer 
(Nane &-Signature with seal) 
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3. 

4. 

5. 

als 3TCOT BHIG 1743 fais 30.07.2019 IJ yufauft 3rffagi yraTat I 

6. 

1. 

2. 

yufar yfRr, 5, 3r FIl-, Tyrc-462016 

3 

(0755) 2464428, 2466191, e-mail: it.mppcb@rediffmail.com 

ZRATAIS -2. 

LIFE 

31ET1 

3u pHis 138/2024 34oroii sufta 3cT fcaics 25.04.2025 qtetaTe 

eeY BrI yA B\TC5 1823 fzais 11.06.2 02 5 HE2dH aolR 
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4. 

5 

6. 

7 

(0755) 2464428, 2466191, e-mail: it.mppcb@rediffmail.com 

LIFE 

ais 20.06.2025 qefazuft afayfd ta afàa zfAf� AAAT or 

LiÍcsty'e kot 
Enrannn 

farzarg td gadt zefta afi bzà z Rats 01.07.2020 eaics 31.03. 

(fàrdcs fe) 

þHÍc5 593/2017 yta 3T ic 28.08.2019 d yo p5 

(sft .it. tct) 
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4. 

5 

6 

7. 

yafar qfrur, -5, srT Hlel-, yrG-462018 8 (0755) 2464428, 2466191, e-mail: it.mppcbrediffmail.com 

fRais 20.06.2025 yataruftu efyf afa zfft HHGT A AOTZ 

LiFE 

(3fs Rie) 

I7,67,00,000/- uurI aUR ufc5I 

593/2017 qfa 3RT s 28.08.20 1 9 ui yoZT pHl# 
673/2018 yfT 31T2T Raics 06. 1 2.2019 À 3cetRaa ocT 

(e.u. A) 

4qR B0 
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MADHYA PRADESH POLLUTION CONTROL BOARD 
Environmental Compensation (EC) Committee Meeting against 

Municipal Corporation Balaghat 

S.No. 
1 

5. 

6. 

8. 

Organization 
M.P. Pollution 
Control Board 

Bhopal 
M.P. Pollution 
Control Board 

Bhopal 

M.P. Pollution 
Control Board 

Bhopal 

R.O. 
M.P. Poilution 
Control Board 

Jabalpur 

M.P. Pollution 
Control Board 

Bhopal 
MP. Pollution 

Control Board 

Bhopal 

Municipal 
Corporation 
Balaghat 

Attendance Sheet Date : 20/06/2025 

Name & Designation, Mobile No. 

BalayhaE 

Shri A. A. Mishra 
Member Secretary 

Shri H. S. Malviya 
Superintending Engineer 

Shri M. K. Mandari 

Superintending Engineer (Legal) 

Shri KP Soni 

Regional Officer, Jabalpur 

Shri Abhishek Singh 
Chief Finance Officer 

Smt Parul Bhadoriya 
Board Retainer Advocate 

Representative for 
CMO, Municipal Corporation Balaghat 

Mumpal 'piha Chaluuedl (háwccat 
o SfoU63 88 (hatuuedi 

|ecuneil' Balyl9u2r77241) 

Signature 

prensent 

Rezit 
thrayh Ve 
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